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Gold seized fIIom PasgeDrera at 
Al1aIIa .. 

at3. 81lrl K.lHar ... : 
Shrl Villi .. ,. Na&Ia Paade,.: 

Will the Minister of n.a.ee be-
pleaaed to state: 

Ca) whether It ia a fact that raId 
weilfhln, about eeo toles valued at 
Ro. 1.5 lakho was seized from two-
p ... en,ers at the Allahabad Railway 
Station on the 23rd November, 1965-
by the Central Customs and Excise 
Staff; and 

(b) if so, the action taken in the' 
matter 

The MiD1ster of Flnaace CShd T.  T. 
KrIsbnamo.ebarl): (a) In the early 
morning of 24th November, 1965 the-
Central Excise Olllcers seized 660 
tolas of foreign-marked gold valued 
at Rs. 41,2501-at the International 
rate from two passengers at Allaha-
bad Railway Station, 

(b) Both the passengers were ar-
rested und afterwards released on 
bail. The matter is under investiga-
tion. 

Seizure of Gold at Allepe,. 

2204. Shr; IUndar ... : 
Shr; Vishwa Nath Pand.,.: 

Will the Minister of FIn •• ce be 
pleased to state: 

(al ",heth.r it Is a fact that 600 
grams of l[old were seized 1m the 




